IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :10-07-2026
Date

10.07.2026

50/202610.07.2026 ?ggg;;2026 giiﬁégi SasH Order Dtd. 2026-07-09 %g%giglc
BENCH-1)
56/202610.07.2026 S§§¥§526 BINOD KU. DAS gOURT NO-lorder ptd. 2026-07-07
59/202610.07.2026 25352;2026 J.P.KAR SOURT NO- lorder Dtd. 2026-07-09 giiECH_7
61/2026|10.07.2026 §§2f32026 R.R.NAYAK gOURT NO- lorder Dtd. 2026-07-08
62/2026|10.07.2026 g?g?f;oz6 M. NANDY gOURT NO- lorder Dtd. 2026-07-09
70/2026|10.07.2026 253535026 S.K.ROUTRAY gOURT NO-lorder ptd. 2026-07-09
71/2026(10.07.2026 §§§535026 M.DAS gOURT NO- lorder Dtd. 2026-07-09
72/2026|10.07.2026 232535026 R.K.MALLICK gOURT NO- lorder Dtd. 2026-07-09
73/2026|10.07.2026 233535026 D.MOHAPATRA EOURT NO-lorder ptd. 2026-07-09
74/2026(10.07.2026 ?23252626 M.R.SAHOO gOURT NO- lorder Dtd. 2026-07-07 BATL-2
75/2026|10.07.2026 22??52526 A.SAHOO EOURT NO- lorder Dtd. 2026-07-07
76/2026|10.07.2026 ??i?52526 K.C.PANDA EOURT NO-lorder ptd. 2026-07-07
77/2026|10.07.2026 223?52626 A.K.BUDHIA gOURT NO- lorder Dtd. 2026-07-07 BATL-2
78/2026|10.07.2026 ?gg?52526 G.SAHOO gOURT NO- lorder Dtd. 2026-07-07




ABLAPL-

COURT

NO.

79/2026(10.07.2026 | o0y 50, |G.SAHOO o Order Dtd. 2026-07-07 BAIL-1
ABLAPL- COURT NO.
80/202610.07.2026 200 /o [N.SAHOO 3 OLD Order Dtd. 2026-08-04
WP (C) - COURT NO. ol
81/2026/10.07.2026 |, 0c00 00,08 C ROUT 23 Order Dtd. 2026-09-01
WP (C) - COURT NO. o
82/202610.07.2026 |50 50,50, H-K. MOHANTA 23 Order Dtd. 2026-07-09
ABLAPL- COURT NO.
83/2026/10.07.2026 |, 00, |G.SAHOO 23 Order Dtd. 2026-07-07
WP (C) - COURT NO. e
84/2026(10.07.2026 |, 0,20 o0, c|H. K. MOHANTA 23 Order Dtd. 2026-07-09
ABLAPL- COURT NO.
85/2026(10.07.2026 | . " 5o, |S.K.DAS 23 Order Dtd. 2026-07-07 BAIL-1
ABLAPL- COURT NO.
86/2026/10.07.2026 | .\ 5o, |U.P.BAG 23 Order Dtd. 2026-07-07
WP (C) - COURT NO. e
87/2026(10.07.2026 |, 0ccs 00,0 |D DAS 23 Order Dtd. 2026-07-09
WP (C) - COURT NO. o WRIT
90/2026|10.07.2026 |, o o, [P JENA 23 Order Dtd. 2026-07-07 BRANCH-1
WP (C) - COURT NO. e WRIT
91/2026|10.07.2026 |, 0, c5 o0, P JENA 23 Order Dtd. 2026-07-07 BRANCH-1
WP (C) - COURT NO. o
92/2026|10.07.2026 |, oo )0, K K. PAHIL ; Order Dtd. 9999-12-31
FAO- COURT NO.
93/2026|10.07.2026 | -0, [D.D.MOHANTY 23 Order Dtd. 2026-09-08
WP (C) - COURT NO. o WRIT
94/2026|10.07.2026 | coso n 0, B-K. SETHI 23 Order Dtd. 2026-07-09 BRANCH-
cMP- COURT NO.
95/2026|10.07.2026 |/ o0 [P.K.SWAIN 23 Order Dtd. 2026-07-06
WP (C) - COURT NO. e
96/2026|10.07.2026 |10,y 00, N-MALLICK 23 Order Dtd. 2026-07-08
CMP- COURT NO.
97/2026|10.07.2026 | 0. |B.B.MALLICK 23 Order Dtd. 2026-07-06
WP (C) - COURT NO. o WRIT
98/2026|10.07.2026 |1 000 00, (S- K. BISWAL 23 Order Dtd. 2026-07-08 BRANCH-§
CRLMC- COURT NO.
99/2026|10.07.2026 |70, o [K.K.NATH 23 Order Dtd. 2026-07-08
WRIT
WP (C) - COURT NO. e
01/2026(10.07.2026 |00y 00, |S-MUKHARJEE 23 Order Dtd. 2026-07-08 BRANCH

(DIVISIC




BENCH-1)

CRLMC- COURT NO. CRIMINAI
02/2026|10.07.2026 |Jg" > [K.SAHOO : Order Dtd. 2026-03-02 MISC
CMP- COURT NO. WRIT
03/2026(10.07.2026 | ooo o0, M.BEHERA 5 oLD Order Dtd. 9999-12-31 R ANCEH- -
WP (C) - COURT NO. el WRIT
04/202610.07.2026 |70 0" |S. R.BARIK : Order Dtd. 2026-08-11 R ANCH~¢
CRP- COURT NO.
05/202610.07.2026 | S2° 0 . [R.K.SAHU 5 Order Dtd. 2026-09-21
WP (C) - COURT NO. o
07/202610.07.2026  |500-0" 15 U-P- BAG 5 Order Dtd. 2026-07-09
CRP- COURT NO. CIVIL
08/202610.07.2026 | S0° 0 . |J.SAHOO 1 Order Dtd. 2026-09-07 FEUISTON
WP (C) - COURT NO. e WRIT
10/2026|10.07.2026 50070 o0 |S.NAYAK 0 Order Dtd. 2026-07-09 BRANCH-1
FAO- COURT NO.
11/2026(10.07.2026 357", |S.SWAIN 5 Order Dtd. 2026-07-08
FAO- COURT NO.
12/202610.07.2026  [foc 0, |S.SWAIN 5 Order Dtd. 2026-07-08
WP (C) - COURT NO. o
13/202610.07.2026 |00 o M. PAGAL 0 Order Dtd. 2026-07-09
CRLMP- COURT NO.
16/202610.07.2026 | c0° M.PRADHAN 15 Order Dtd. 2026-07-02
WP (C) - COURT NO. e WRIT
17/202610.07.2026 7o 0 o0, |P. K. LENKA 0 Order Dtd. 2026-07-09 BRANCH--
CMP- COURT NO.
18/2026(10.07.2026 |70 0 - |A.MOHANTY 5 oL Order Dtd. 9999-12-31
WP (C) - COURT NO. o
20/2026|10.07.2026  |Tc 7, o0 . |C. RANA 5 oLD Order Dtd. 2026-07-09
CMP- COURT NO.
21/2026|10.07.2026 |Joo oo [A.MOHANTY 5 oLD Order Dtd. 2026-07-06
CMP- PANCHANAN COURT NO.
23/2026(10.07.2026 |00 o0oc paniGRANT 5 oLD Order Dtd. 2026-07-06
WP (C) - COURT NO. o WRIT
24/2026(10.07.2026 ;0 0’0o M. DAS 5 OLD Order Dtd. 2026-07-09 BRANCH-1
FAO- COURT NO.
25/2026(10.07.2026 S o' 0 |D.K.PANDA 5 oLD Order Dtd. 2026-07-06
CRLMC- COURT NO.
27/2026(10.07.2026 [ /o7 o [P.K.MISHRA 5 oLD Order Dtd. 2026-06-12
CRLMC- COURT NO.
29/2026|10.07.2026 | /C 0o |S.R.SAHOO . Order Dtd. 2026-08-04
CMP- COURT NO.
30/2026|10.07.2026 |, (oo oo . |G.JAYASINGH 5 oLD Order Dtd. 9999-12-31




CRLREV-

COURT

NO.

31/2026(10.07.2026 691/2025 B.R.DALAI > OLD Judgement Dtd. 2026-07-07
CMP- COURT NO.
33/2026(10.07.2026 1071/2026 B.K.LENKA > OLD Order Dtd. 2026-07-07
WP (C) - COURT NO. e
35/2026(10.07.2026 20853/2026 M. DAS > OLD Order Dtd. 2026-07-09
CRLMC- COURT NO.
36/2026(10.07.2026 2129/2026 A.B.MALLICK > OLD Order Dtd. 2026-07-08
CRLMC- COURT NO.
37/2026(10.07.2026 2125/2026 P.JENA > OLD Order Dtd. 2026-07-08
WP (C) - COURT NO. e
38/2026(10.07.2026 18903/2026 S.K. LENKA > OLD Order Dtd. 2026-07-08
FAO- COURT NO.
39/2026(10.07.2026 |00 50, |B.MAHALT 5 oLD Order Dtd. 2026-07-08
FAO- COURT NO.
41/2026(10.07.2026 | oo, 0o |B.MAHALT 5 OLD Order Dtd. 2026-07-08
WP (C) - COURT NO. e
42/202610.07.2026 20848/2026 D.J. SWAIN > OLD Order Dtd. 2026-07-09
CRLMC- SANTOSH KUMAR COURT NO. CRIMINAL
43/2026|10.07.2026 2072/2026 |MAHANTY > OLD Order Dtd. 2026-07-06 MISC
WP (C) - COURT NO. o WRIT
44/2026(10.07.2026 |10 000, [N.MUKHT 5 OLD Order Dtd. 2026-07-08 BRANCH-§
WP (C) - COURT NO. s WRIT
45/2026|10.07.2026 18004/2026 G.K. TRIPATHY > OLD Order Dtd. 2026-06-23 BRANCH-"
WP (C) - COURT NO. e
46/2026|10.07.2026 19511/2026 D.K. MOHANTY > OLD Order Dtd. 2026-07-08
WRIT
WP (C) - COURT NO. o BRANCH
47/2026|10.07.2026 4427/2026 R.K. MISHRA > OLD Order Dtd. 2026-07-08 (DIVISIC
BENCH-3)
WRIT
WP (C) - COURT NO. e BRANCH
48/2026|10.07.2026 11470/2026 G. R. PATRA > OLD Order Dtd. 2026-07-08 (DIVISIC
BENCH-1)
WP (C) - COURT NO. o WRIT
51/2026(10.07.2026 9017/2014 S.P.DHAL > OLD Order Dtd. 2026-07-07 BRANCH-E
MISC.
FAO- COURT NO.
57/2026(10.07.2026 105/2019 N.K.ROUT 5> OLD Order Dtd. 2019-10-16 APPEAL
SEC.
CRLMC- COURT NO.
59/2026(10.07.2026 1547/2026 A. K. BEHERA > OLD Order Dtd. 2026-07-08
CRLMC- COURT NO.
60/2026|10.07.2026 1545/2026 A. K. BEHERA > OLD Order Dtd. 2026-07-08
WP (C) - COURT NO. o WRIT
61/202610.07.2026 19321/2026 P. K. BEHERA > OLD Order Dtd. 2026-07-08 BRANCH-¢
WP (C) - COURT NO. o WRIT
62/2026|10.07.2026 16565/2026 MANGULU NAIK > OLD Order Dtd. 2026-06-29 BRANCH-




BLAPL-

COURT

NO.

63/202610.07.2026 | 5777 |R.PRADHAN ot Order Dtd. 2026-07-09
64/2026|10.07.2026 §§2§2026 R.K.ROUTRAY EOURT NO- lorder Dtd. 2026-08-10
65/2026|10.07.2026 Zgjé;oz6 up ZOURT NO-lorder ptd. 2026-07-09
66/2026|10.07.2026 ???535026 R.R.NAYAK ZOURT NO-lorder ptd. 2026-07-09
67/2026|10.07.2026 232535026 R.R.NAYAK EOURT NO- lorder Dtd. 2026-07-09
68/2026|10.07.2026 ?2?52;2025 S.SAMAL EOURT NO-lorder ptd. 2026-07-06
69/2026|10.07.2026 §g§§35026 S.SAMAL EOURT NO-lorder ptd. 2026-07-09
70/2026|10.07.2026 §8223;026 M. MOHANTY EOURT NO- lorder Dtd. 2026-07-09
71/2026|10.07.2026 §22535026 P.K.MISHRA EOURT NO-lorder ptd. 2026-07-09
72/2026|10.07.2026 2??;3;026 P.K.MISHRA ZOURT NO-lorder ptd. 2026-07-09
73/2026|10.07.2026 2?253;026 G.R.PATRA EOURT NO-lorder ptd. 2026-07-09
74/2026|10.07.2026 ?2?23;026 B.B.MALLICK EOURT NO-lorder ptd. 2026-07-09
75/2026|10.07.2026 222535026 K.K.NATH ZOURT NO- lorder Dtd. 2026-07-09 BATL-2
76/2026(10.07.2026 §g§5/2026 R.N.BEHERA Sogig NO-lorder ptd. 9999-12-31
77/2026(10.07.2026  72()° s s BISWAL SO0RT MO+ lorder pta. 2026-07-09 e«
78/2026|10.07.2026 §33535026 P.K.MOHANTY gogig NO-lorder ptd. 2026-07-09 BAIL-1
79/2026(10.07.2026 ggégi;2022 S S BISWAL SO0RT MO lorder ptd. 2026-07-09 e ANCH
80/2026/10.07.2026 72(C17 s s BIswaL SO0RT MO+ lorder pra. 2026-07-09 e«




81/2026(10.07.2026 | 'oe " . |P.K.MOHANTY SO0Rs MO lorder pta. 2026-07-09

82/2026(10.07.2026 [3o{C)7 |5 s BIswWAL 500 MO lorder ptd. 2026-07-09 e NcH
83/2026(10.07.2026 | "¢ o . |J.PRADHAN SOONT MO lorder ptd. 2026-07-09

84/2026|10.07.2026 ?gggg;zozz S S BISWAL SO0RT MO+ lorder pta. 2026-07-09 N cH.
85/2026(10.07.2026 ?gggg;zozz S S BISWAL 500t MO lorder ptd. 2026-07-09 o NcH.
86/2026(10.07.2026 ggégé;zozz S S BISWAL SO0ns N0+ lorder pta. 2026-07-09 e
87/2026(10.07.2026 ?gggg;zozz J SAHOO SO0RT MO+ lorder ptd. 2026-07-09 e«
88/2026(10.07.2026 ?gggg;zozz J SAHOO SO0ns MO+ lorder pta. 2026-07-09 N NCH -
89/2026(10.07.2026 ggésg;zozz J SAHOO SO0Rs N0+ lorder pta. 2026-07-09 e
90/2026|10.07.2026 ggé?é;zozz J SAHOO 500nT MO lorder ptd. 2026-07-09 e NCH. <
91/2026/10.07.2026 ggéi;;zozz J SAHOO SO0ns N0+ lorder pta. 2026-07-09 N NCH -
92/2026|10.07.2026 ?gésg;zozz J SAHOO SO0Rs MO+ lorder pta. 2026-07-09 e
93/2026/10.07.2026 ggégé;zozz J SAHOO 5O0nT MO lorder ptd. 2026-07-09 e NCH. <
94/2026|10.07.2026 ?5522;2014 M MOHANTY SOORT MO+ lorder pta. 2026-07-09 o NCH -
95/2026|10.07.2026 ?5436;2013 S DASH TOURT MO lorder pa. 2026-07-21 ¢
96/2026/10.07.2026 ?5{32;2026 S DAS TOURT MO lorder pta. 2026-07-09

97/2026(10.07.2026 |1¢ (77  lsasuDEv BARIK TOURT MO lorder ptd. 2026-07-09 e NCH 1
98/2026|10.07.2026 ?gégé;2026 S.M.SINGH TOURT MO lorder pra. 2026-07-09

99/2026/10.07.2026 ?gégg;2o24 M R ROUTRAY TV MO lorder ptd. 2026-07-09




WP (C) - COURT NO. e WRIT
00/2026(10.07.2026 |30 00 00, |J P KAR 1 Order Dtd. 2026-07-09 BRANCH-"
WP (C) - COURT NO. el WRIT
01/202610.07.2026  |5q070 00, K.N.SAHOO 23 Order Dtd. 2026-09-16 BRANCH-
WRIT
WP (C) - COURT NO. o BRANCH
02/202610.07.2026  |,qoc0 0, |S-M.SINGH 23 Order Dtd. 2026-07-09 (DIVISIC
BENCH-1)
WP (C) - COURT NO. o WRIT
03/202610.07.2026 |, 550 50,, (G R PATRA 23 Order Dtd. 2026-07-09 BRANCH-¢
WP (C) - COURT NO. e
04/2026(10.07.2026 | oc) /nq,c R-K.BISOI 23 Order Dtd. 2026-07-07
MISC.
FAO- COURT NO.
05/202610.07.2026 oo 0., |P K JENA > OLD Order Dtd. 2019-10-17 APPEAL
SEC.
WP (C) - COURT NO. e
06/2026(10.07.2026 | oo o0, [R.K.BISOT > OLD Order Dtd. 2026-07-07
WRIT
WP (C) - COURT NO. o BRANCH
07/2026(10.07.2026  |,0025 00, (S-C.DAS 5 OLD Order Dtd. 2026-07-09 (DIVISIC
BENCH-2)
MISC.
FAO- COURT NO.
08/202610.07.2026 |0 0,0 |P K JENA > OLD Order Dtd. 2026-07-07 APPEAL
SEC.
WP (C) - COURT NO. o WRIT
09/2026(10.07.2026  |oooo’y s, M K PANT 5 oLD Order Dtd. 2026-07-07 BRANCH--
MISC.
FAO- COURT NO.
10/2026(10.07.2026 | oo .00 |M R BARIK > OLD Order Dtd. 2019-10-17 APPEAL
SEC.
MISC.
FAO- COURT NO.
11/2026/10.07.2026 |0 0. D BISWAL 5 OLD Order Dtd. 2026-07-06 APPEAL
SEC.
CRLMC- COURT NO.
12/2026(10.07.2026 |/ o070 o, |G.SUNDARA > OLD Order Dtd. 2026-07-09
WRIT
WP (C) - COURT NO. o BRANCH
13/2026(10.07.2026 |, 0,20 00, |R-K.SAHOO > OLD Order Dtd. 9999-12-31 (DIVISIC
BENCH-2)
WP (C) - COURT NO.
14/2026(10.07.2026 |, 0,y 50, |R-K.BEHERA 5 OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. e
15/2026(10.07.2026 |- -2 oo, |U.P.BAG > OLD Order Dtd. 2026-07-09
WP (C) - COURT NO. e
16/2026(10.07.2026 | 0) .2 o0, |U.P.BAG 5 OLD Order Dtd. 2026-07-09
CONTC- COURT NO.
17/202610.07.2026 |7 5.7, . [BHOJARAJ SETH 5 oLD Order Dtd. 2026-07-03




WP (C) - COURT NO. e
18/202610.07.2026 |- co0 )0, o [U.P.BAG > OLD Order Dtd. 2026-07-09

CRLMC- COURT NO.
19/2026(10.07.2026  |;.'007) 0, o |B.MOHANTY p Order Dtd. 2026-07-23

WP (C) - COURT NO. e WRIT
20/202610.07.2026 | o000, (G-ROUT c Order Dtd. 2026-07-09 BRANCH- -

CRLMC- COURT NO.
21/2026(10.07.2026 | '0'f0 ) 0o |B.MOHANTY c Order Dtd. 2026-07-09

CRLMC- COURT NO.
22/2026(10.07.2026 /o7 ) o [M.R.SAHOO p Order Dtd. 2026-05-13

WP (C) - COURT NO. e
23/2026(10.07.2026 |51 o5 00, K- BARAL c Order Dtd. 2026-07-09

CRLMC- COURT NO.
24/202610.07.2026 | ;0'co o0, ¢ |T-R.DAS ‘ Order Dtd. 9999-12-31

WRIT

WP (C) - COURT NO. e BRANCH

25/2026(10.07.2026 |, 00y 0, q B-K.DAS c Order Dtd. 2026-07-09 (DIVISIC
BENCH-1)

CRLMC- COURT NO.
26/2026/10.07.2026 |; "o o o |S. PANDA c Order Dtd. 2026-07-03

CRLMC- COURT NO.
28/2026(10.07.2026 |7, 07 0, [M.NAIK 5 oLD Order Dtd. 2026-07-20

WP (C) - COURT NO. o
29/2026(10.07.2026 |, 0000, |A-K.BEHERA > OLD Order Dtd. 9999-12-31

CRLA- COURT NO.
30/2026/10.07.2026 |20\ " .o |P.K.DAS 3 Order Dtd. 2026-07-10

CRLA- COURT NO. CRIMINAL
31/2026(10.07.2026 |70, |J.BEHERA c Order Dtd. 2026-10-05 ADDEAL

WP (C) - COURT NO. e
32/2026(10.07.2026 | 7ogon o0, ¢ P-K.DAS c Order Dtd. 2026-07-07

WP (C) - COURT NO.
33/2026(10.07.2026  |,0c50 /50, |B-BEHERA c Order Dtd. 2026-07-07

WP (C) - COURT NO. e
35/2026(10.07.2026 |50 50 50, |B-BEHERA c Order Dtd. 2026-07-07

WP (C) - COURT NO. e
36/2026(10.07.2026  |,05.5 o0, |B.BEHERA c Order Dtd. 2026-07-07

WP (C) - COURT NO. e
37/2026(10.07.2026  |,0200 o0, [B.BEHERA c Order Dtd. 2026-07-07

WP (C) - COURT NO. e WRIT
38/2026(10.07.2026 | ;o000 o0, o [B.BEHERA c Order Dtd. 2026-07-07 BRANCH-2




WRIT

WP (C) - COURT NO. BRANCH
39/2026(10.07.2026 101007 ISUVENDU BARTK : Order Dtd. 2026-07-09 s
BENCH-3)
WP (C) - COURT NO. WRIT
40/2026[10.07.2026 | o7)7  |s. K. LENKA : Order Dtd. 2026-07-07 o CH ¢
CRLMC- COURT NO. CRIMINAI
42/2026(10.07.2026  |S50E 7 sam00 S Order Dtd. 9999-12-31 o
WP (C) - COURT NO. o
43/2026(10.07.2026 | 245)7  lc.R. NAYAK o Order Dtd. 2026-06-30
CRA- COURT NO. CRIMINAI
44/2026(10.07.2026 |7307 - |D.K.DEHURY S Order Dtd. 2026-07-09 —
CRLA- COURT NO. CRIMINATI
45/2026/10.07.2026 (TR | |c.R.SAHU : Judgement Dtd. 2026-07-10 | nti ¥
WRIT
WP (C) - COURT NO. o BRANCH
46/2026(10.07.2026 120707 lu.p.BAG : Order Dtd. 2026-08-03 s
BENCH-2)
BLAPL- COURT NO.
47/202610.07.2026 |2 0% - |S.K.ROUTRAY : Order Dtd. 2026-07-09
WP (C) - COURT NO. o WRIT
48/2026(10.07.2026 |1 C)7  ID.SAMAL : Order Dtd. 2026-07-07 o eHt
BLAPL- COURT NO.
50/202610.07.2026 [0 -7 |s.K.ROUTRAY : Order Dtd. 2026-07-09
BICHITRA
51/2026(10.07.2026 ?2;?5;526 NARAYANA fOURT NO-|order Dtd. 2026-07-08
SATAPATHY
WP (C) - COURT NO. o
52/2026(10.07.2026  [17)7  I5.Das : Order Dtd. 2026-07-09
BLAPL- COURT NO.
54/202610.07.2026 [0 0C7 o |s.K.ROUTRAY : Order Dtd. 2026-07-09
WRIT
WP (C) - COURT NO. o BRANCH
56/202610.07.2026 |7 1007 Is.P.RATH : Order Dtd. 2026-07-08 st
BENCH-2)
WP (C) - COURT NO. o WRIT
60/202610.07.2026 |5 C)7  IB.P.TANGAU : Order Dtd. 2026-07-09 o NCH -
WP (C) - COURT NO. o WRIT
61/202610.07.2026 |50 2)°  Is.DAsH : Order Dtd. 2026-07-09 o CH_
We (C) - COURT NO. el WRIT
62/202610.07.2026 |1¢ )7 Is.K. PATRA - Order Dtd. 2026-08-10 o NCH ¢
WP (C) - COURT NO. o WRIT
63/2026(10.07.2026 |17 1217 |B.N.SARANGT : Order Dtd. 2026-03-11 o CH 1
BLAPL- COURT NO.
64/202610.07.2026 |70 |7 R NAYAK : Order Dtd. 2026-07-09 BAIL-2




WRIT

WP (C) - COURT NO. BRANCH
65/202610.07.2026 17879/2026 M.K. SWAIN 1 Order Dtd. 2026-07-09 (DIVISIC
BENCH-3)
WP (C) - COURT NO.
66/2026|10.07.2026 18057/2026 M. K.MALLICK 1 Order Dtd. 2026-07-09
WP (C) - COURT NO. e WRIT
67/2026|10.07.2026 20818/2026 P.K.DASH 1 Order Dtd. 2026-07-08 BRANCH-1
WP (C) - COURT NO. e
68/2026|10.07.2026 14607/2026 J.ROUT 1 Order Dtd. 2026-07-09
WP (C) - COURT NO. o WRIT
69/2026|10.07.2026 20818/2026 R.CH.ROUT 1 Order Dtd. 2026-07-08 BRANCH-1
WP (C) - COURT NO. e WRIT
70/2026|10.07.2026 20716/2026 R. PRADHAN 1 Order Dtd. 2026-07-10 BRANCH-"
CONTC- COURT NO.
71/2026(10.07.2026 | Zo.0 7, o, |B.DAS 1 Order Dtd. 2026-07-09
WP (C) - COURT NO. e WRIT
73/2026|10.07.2026 15479/2010 S.K.SETHI 1 Order Dtd. 2026-07-09 BRANCH-¢
WP (C) - COURT NO. e
81/2026|10.07.2026 19971/2026 S. K. BEHERA 1 Order Dtd. 2026-07-08
CHIEF
WP (C) - , o WRIT
83/2026|10.07.2026 18976/2026 T. BAG JUSTICE'S Order Dtd. 2026-07-23 BRANCH-§
COURT
CHIEF
WP (C) - , e WRIT
89/2026|10.07.2026 15120/2026 T SWAIN JUSTICE'S |Order Dtd. 2026-07-07 BRANCH-"
COURT
CHIEF
WP (C) - , o WRIT
90/2026|10.07.2026 17668/2022 SK BISWAL JUSTICE'S Order Dtd. 2026-07-09 BRANCH-2
COURT
CHIEF
WP (C) - , o WRIT
96/2026|10.07.2026 19456/2026 U. K. SAHU JUSTICE'S |Order Dtd. 2026-07-08 BRANCH-1
COURT
ABLAPL- COURT NO.
99/2026|10.07.2026 7409/2026 A.K.JATI 3 OLD
ABLAPL- COURT NO.
06/2026|10.07.2026 142/2026 B.SINGH 17 Order Dtd. 2026-08-03
ABLAPL- COURT NO.
09/2026|10.07.2026 5862/2026 P.K.BARIK 17 Order Dtd. 2026-07-08
ABLAPL- COURT NO.
15/2026|10.07.2026 6085/2026 B.SINGH 17 Order Dtd. 2026-06-12
WP (C) - COURT NO. e WRIT
17/2026|10.07.2026 3769/2024 S.DAS > OLD Order Dtd. 2026-07-22 BRANCH-1
ABLAPL- COURT NO.
22/2026(10.07.2026 7483/2026 B.K.DAS > OLD Order Dtd. 2026-07-08




ABLAPL- COURT NO.
24/2026(10.07.2026 30000 IR, SETHI - Order Dtd. 2026-04-24 BAIL-2
ABLAPL- COURT NO.
26/2026(10.07.2026 250500 |p K. BARTK - Order Dtd. 2025-09-10
MISC.
28/2026/10.07.2026 |[L20~ D.K.MOHANTY COURT NO. | Ger Dtd. 2019-10-17 APPEAL
327/2019 17
SEC.
WP (C) - COURT NO. o
36/2026(10.07.2026 [o (07 M. R. SAHOO - Order Dtd. 2026-07-09
WP (C) - COURT NO. o WRIT
38/2026(10.07.2026 72 (S17  M.R. SAHOO > Order Dtd. 2026-07-10 o NCH ¢
ABLAPL- COURT NO.
46/2026110.07.2026 7455/2026 A.MALLICK 3 OLD Order Dtd. 2026-08-11 BAIL-1
RVWPET- COURT NO.
49/2026(10.07.2026 [ VPFTT |R.K.BARIK oy Order Dtd. 2026-07-09
RVWPET- COURT NO.
50/2026(10.07.2026 [y MPETS . DAS oy Order Dtd. 2026-07-09
CMP- COURT NO. WRIT
56/202610.07.2026 |50 |G.SUNDARA o Order Dtd. 2026-07-06 o eH .
WP (C) - COURT NO. o
57/2026(10.07.2026 |5 )7 lc.R.NAYAK : Order Dtd. 2026-07-27
WP (C) - COURT NO. o
58/2026(10.07.2026 |7 (C)7 IS NAYAK : Order Dtd. 2026-07-09
WP (C) - COURT NO. o WRIT
61/2026(10.07.2026 |50 S)° T sWAIN : Order Dtd. 2026-07-09 o CH_
ABLAPL- ARUN KUMAR COURT NO.
63/202610.07.2026 |0 e AT oy Order Dtd. 2026-07-07
ABLAPL- COURT NO.
65/202610.07.2026 2020 H.K.PATRA - Order Dtd. 2026-06-09
ABLAPL- COURT NO.
66/202610.07.2026 5527 B.K.DALAT o Order Dtd. 2026-08-10
ABLAPL- COURT NO.
67/202610.07.2026  ACURL o IB.K.DALAT o Order Dtd. 2026-08-10 BATL-1
ABLAPL- BIBHUTI RANJAN COURT NO.
69/2026(10.07.2026 ATy c o Order Dtd. 2026-07-08 BATL-1
CRLA- COURT NO.
70/2026(10.07.2026 |58 |SUMAN MITRA o Order Dtd. 2026-06-25
WP (C) - COURT NO. o WRIT
71/2026(10.07.2026 |57 |s. K. DWIVEDI o Order Dtd. 2026-07-09 o eH
WP (C) - COURT NO. o
72/2026(10.07.2026 oo il” M. R. SAHOO o Order Dtd. 2026-07-08




WP (C) - COURT NO. e
73/2026|10.07.2026 20596/2026 M.R. SAHOO 3 OLD Order Dtd. 2026-07-08
WRIT
WP (C) - COURT NO. e BRANCH
74/2026|10.07.2026 20142/2026 M. R. SAHOO 3 OLD Order Dtd. 2026-07-08 (DIVISIC
BENCH-2)
WP (C) - COURT NO. e WRIT
75/2026|10.07.2026 13767/2026 U. K. SAHU 3 OLD Order Dtd. 2026-07-08 BRANCH- 4
ABLAPL- COURT NO.
76/2026|10.07.2026 6985/2026 P.C.DASH 3 OLD Order Dtd. 2026-06-24 BAIL-2
ABLAPL- COURT NO.
77/2026|10.07.2026 2360/2026 P.C.DASH 3 OLD Order Dtd. 2026-05-05
BLAPL- COURT NO.
78/2026|10.07.2026 6003/2026 L.SAHOO 3 OLD Order Dtd. 2026-07-09
ABLAPL- COURT NO.
79/2026(10.07.2026 |5, 0" 50, [B.K.MAHALIK 5 oLD Order Dtd. 2026-08-12 BAIL-1
ABLAPL- COURT NO.
80/2026|10.07.2026 7424/2026 B.D.BCUP 3 OLD Order Dtd. 2026-08-12 BAIL-1
ABLAPL- COURT NO.
81/202610.07.2026 00 ) o |P.K.MOHANTY 3 oLD Order Dtd. 2026-07-06
ABLAPL- COURT NO.
82/2026|10.07.2026 5215/2026 S.BEHERA 3 OLD Order Dtd. 2026-07-07
ABLAPL- COURT NO.
83/2026|10.07.2026 14311/2025 S.K.SUNDARA 3 OLD Order Dtd. 2026-07-08 BAIL-1
WP (C) - COURT NO. e
84/2026|10.07.2026 20617/2026 P. K. MISHRA 3 OLD Order Dtd. 2026-07-09
CRLREV- COURT NO. CRIMINAL
85/2026|10.07.2026 460/2026 J.ROUT 17 Order Dtd. 2026-08-31 REVISTION
WP (C) - COURT NO. o WRIT
89/2026|10.07.2026 19970/2026 K.C. PANDA 17 Order Dtd. 2026-07-09 BRANCH- ¢
WP (C) - COURT NO. o WRIT
91/2026|10.07.2026 15188/2026 T.B.MOHAPATRA 17 Order Dtd. 2026-07-10 BRANCH-¢
CRLREV- COURT NO. CRIMINAL
92/2026|10.07.2026 724/2003 P.K.DAS 17 Order Dtd. 2026-07-07 REVISION
ABLAPL- COURT NO.
93/2026|10.07.2026 14866/2025 G.JAYASINGH 17 Order Dtd. 2026-07-08
WP (C) - COURT NO. e WRIT
94/2026|10.07.2026 20764/2026 B.SAMAL 17 Order Dtd. 2026-07-09 BRANCH-1
CRLREV- COURT NO.
95/2026|10.07.2026 935/2025 A.N.DAS 17 Order Dtd. 2026-07-08
CRLREV- COURT NO.
98/2026|10.07.2026 935/2025 R.P.DAS 17 Order Dtd. 2026-07-08




WP (C) — COURT NO. o WRIT
06/202610.07.2026 |00, |G.C. JENA c.o. g Order Dtd. 2026-07-09 B ANCH-"
WP (C) - COURT NO. o WRIT
08/2026(10.07.2026 |50,20 " 0, |G.C. JENA c.o. 1 Order Dtd. 2026-07-09 ERANCH- 2
WP (C) - COURT NO. o WRIT
10/2026(10.07.2026 |50 00 ) |G.C. JENA c.o. 1 Order Dtd. 2026-07-09 R ANCH- 2
ABLAPIL- COURT NO.
12/2026(10.07.2026 [ o0 >0 - |S.SAMAL c.o. g Order Dtd. 2026-07-08
ABLAPL- COURT NO.
13/2026(10.07.2026 [,Sg0 >0 |S.SAMAL c.o. e Order Dtd. 2026-07-08 BATL-1
CRP- COURT NO.
16/2026(10.07.2026 |20 R.MALLICK c.o. 15 Order Dtd. 2026-09-07
WRIT
WP (C) - COURT NO. el BRANCH
18/2026|10.07.2026 |1 070 o |H.S. PAIKRAY [C.O. 53 Order Dtd. 2026-08-06 (DTVISTC
BENCH-2)
ABLAPL- COURT NO.
21/2026|10.07.2026 [/, 2o~ [BR SENAPATI c.o. 53 Order Dtd. 2026-07-08
ABLAPL- COURT NO.
23/2026|10.07.2026 [ .707" o0 . |D BARIK c.o. -3 Order Dtd. 2026-07-08
ABLAPL- COURT NO.
25/2026(10.07.2026 [/o)0 ' o |AK MISHRA c.o. 53 Order Dtd. 2026-07-08 BAIL-1
ABLAPIL- COURT NO.
33/2026(10.07.2026 [, )0 o [P.K.MISHRA c.o. 3 oLD Order Dtd. 2026-08-11 BAIL-1
ABLAPL- COURT NO.
34/2026(10.07.2026 [, /o 20, o [P.K.MOHANTY c.o. 3 oLD Order Dtd. 2026-07-07
ABLAPIL- COURT NO.
36/2026(10.07.2026 [, S0, o [N.K.LENKA c.o. 3 oLD
49/2026|10.07.2026 |ACA- AMUS MUNDA GENERAL Order Dtd. 2025-12-13
Yl 831/2025 :
WP (C) - DAKSHYESH o WRIT
51/2026(10.07.2026  |1go70 500 c Danonny nark  |CENERAL Order Dtd. 2026-07-08 BRANCH-"
MACA- SURYAKANTA
52/2026|10.07.2026 |20 o [DnoC GENERAL Order Dtd. 2025-12-13
WP (C) - SURYAKANTA ol WRIT
53/2026(10.07.2026 | 005 0o (paras GENERAL Order Dtd. 2025-09-24 R ANCH-?
CRLREV- RAJAT KUMAR
54/2026(10.07.2026 |Zo." o0 | Dam GENERAL Judgement Dtd. 2026-07-07
FA- . . FIRST
55/2026(10.07.2026 |Jg 1go0 |NIRANJAN SINGH GENERAL Entire Brief ADDEAL
FA- FIRST
57/2026|10.07.2026 396/1990 NIRANJAN SINGH GENERAL Lower Court Record APPEAL
ABLAPL- SURYAKANTA
58/2026|10.07.2026 [, 0o o (D0 s GENERAL Order Dtd. 2026-07-09
60/2026|10.07.2026 |FAO- [PRATIMA NAYAK |GENERAL Order Dtd. 2026-07-07




1770/2026

RSA- SURYAKANTA SECOND
63/20261(10.07.2026 463/2018 PALAT GENERAL Order Dtd. 2019-10-18 APPEAL
WP (C) - JYOTIRANJAN B _ WRIT
64/20261(10.07.2026 23176/2023 |SAHOO GENERAL Order Dtd. 2023-07-25 BRANCH-&
WP (C) — JYOTIRANJAN B _ WRIT
65/20261(10.07.2026 23173/2023 |SAHOO GENERAL Order Dtd. 2023-07-25 BRANCH-E
REFA- ) ) FIRST
66/2026(10.07.2026 194/2006 NIRANJAN SINGH GENERAL Entire Brief APPEAL
REFA- MR.NIRANJAN FIRST
67/2026|10.07.2026 194/2006 STNGH GENERAL Lower Court Record APPEAL
68/20261/10.07.2026 FRO- PRATIMA NAYAK |GENERAL Order Dtd. 2026-07-09
684/2026
WA- AMIYA BHUSAN .
88/2026110.07.2026 3344/2024 |pasH GENERAL Misc.case
WA- AMIYA BHUSAN .
89/2026110.07.2026 3276/2024 |pASH GENERAL Misc.case
WP (C) - BIJAYA KUMAR _ _
00/2026(10.07.2026 30761/2025 NAYAK (3) GENERAL Order Dtd. 2026-07-10
CMP- MANAS RANJAN
06/202610.07.2026 1062/2026 |BAUG GENERAL Order Dtd. 2026-07-06
ABLAPL- ASUTOSH
14/20261|10.07.2026 3938/2026 |TRIPATHY GENERAL Order Dtd. 2026-07-08
ABLAPL- ASUTOSH
32/2026|10.07.2026 3900/2026 |TRIPATHY GENERAL Order Dtd. 2026-07-08 BAIL-2
WP (C) - I WRIT
40/2026(10.07.2026 15070/2026 ASUTOSH ROUT GENERAL Order Dtd. 2026-07-08 BRANCH-E
WP (C) - MANOJ KUMAR L . WRIT
27/2026|10.07.2026 8983/2026 RANA GENERAL Petition With Annexures BRANCH-?
WP (C) - MANOJ KUMAR ol WRIT
49/2026(10.07.2026 21111/2025 RANA GENERAL Order Dtd. 2025-10-10 BRANCH-1
CONTC- MANOJ KUMAR
53/202610.07.2026 2984/2026 |[RANA GENERAL Order Dtd. 2026-05-18
WP (C) - PRAHALLAD e WRIT
55/2026/10.07.2026 17106/2019 |CHANDRA DAS GENERAL Order Dtd. 2026-07-07 BRANCH-4
WP (C) - KIRAN KUMAR B _ WRIT
57/202610.07.2026 20369/2026 |PATEL GENERAL Order Dtd. 2026-07-10 BRANCH-4
WP (C) - SANDHYARANI B B WRIT
58/202610.07.2026 20099/2026 |PANT GENERAL Order Dtd. 2026-07-09 BRANCH-"
WP (C) - MANOJ KUMAR B _ WRIT
19/2026(10.07.2026 11123/2024 [RANA GENERAL Order Dtd. 2026-03-24 BRANCH-2
WP (C) - , WRIT
59/2026|10.07.2026 14896/2026 HIRARAM BHOI GENERAL Entire Document BRANCH-1




WP (C) -

WRIT

60/20261/10.07.2026 13781/2026 HIRARAM BRHOTI GENERAL Entire Document BRANCH-"
64/2026|10.07.2026 |PBLAPL™ I 1RAKAR BISWAL GENERAL Order Dtd. 2026-07-09
07 1925/2026 :
ABLAPL- PRAKASH
69/202610.07.2026 S ol S pasy  |GENERAL Order Dtd. 2026-07-07
RPFAM- FIRST
09/2026(10.07.2026 |57 S BISWAL GENERAL Order Dtd. 2025-02-10 s
ABLAPL-
15/2026(10.07.2026  [75020L° | R PATTANATK |GENERAL Order Dtd. 2026-07-08
19/2026/10.07.2026 |[BPBLAPL™ 1o ¢ PATTANAIK |GENERAL Order Dtd. 2026-07-08 BAIL-2
07 5021/2026 :
22/202610.07.2026 [N (C)- J P KAR GENERAL Order Dtd. 2026-07-09
07 20639/2026 :
26/2026/10.07.2026 |WECRD™ B TRIPATHY GENERAL Order Dtd. 2026-07-06
07~ 130/2025 :
WP (C) - o WRIT
28/2026[10.07.2026 21017 13 P kaR GENERAL Order Dtd. 2026-07-09 o CH .
34/2026|10.07.2026 |PPAPLT M K PANI GENERAL Order Dtd. 2026-07-09
07 5115/2026 :
ABLAPL- AMIT KUMAR
49/2026(10.07.2026 2000 A s GENERAL Order Dtd. 2026-07-09 BATL-1
50/2026|10.07.2026 |CREMCT S C DAS GENERAL Judgement Dtd. 2026-06-25
Dl 1108/2026 g :
52/202610.07.2026 |oLAPDT M K PANI GENERAL Order Dtd. 2026-07-09 BATL-1
Ul 5112/2026 € :
0JC— Order Dtd. 1990-05-
53/2026110.07.2026 |10, 1 9g7 [N K ROUT GENERAL 03Petition With Annexures,
54/2026(10.07.2026 |PCAPLT K K MOHAPATRA |GENERAL Misc.case BAIL-1
07 10999/2022 :
oJc- WRIT
55/2026(10.07.2026 [05=7 N K ROUT GENERAL Order Dtd. 2025-10-23 o NCH -
oJc- WRIT
56/2026(10.07.2026 057, N K ROUT GENERAL Order Dtd. 2025-10-23 o CH. -
58/2026(10.07.2026 |PPAPL™ R. PRADHAN GENERAL Order Dtd. 2026-07-09
07 5095/2026 |- :
WP (C) - o WRIT
34/2026(10.07.2026 |50 C)°  |B.BEHERA GENERAL Order Dtd. 2026-07-07 o NCH .
ELPET-
41/2026(10.07.2026 |5 > " S SRIVASTAV  |GENERAL Order Dtd. 2026-07-13 M.J.C.
ABLAPL-
59/2026110.07.2026 SAYANTAN PANDA GENERAL Order Dtd. 2026-06-12 BATL-1

5806/2026




ABLAPL-
72/2026(10.07.2026 5587 A paNDA GENERAL Order Dtd. 2026-07-02
75/2026|10.07.2026 L2 S.N.GAYA GENERAL Order Dtd. 2026-07-08
07 53372025 >N :
76/202610.07.2026 | CONTC~ S.P.SAHOO GENERAL Order Dtd. 2026-07-10
07 3816/2026 [°°F: :
77/2026|10.07.2026 | CONTC~ S.P.SAHOO GENERAL Order Dtd. 2026-07-10 CONTEMPT
07 3548/2026 [°°F- :
78/202610.07.2026 |CONTC~ S.P.SAHOO GENERAL Order Dtd. 2026-07-10 CONTEMPT
07 3547/2026 [°°F: :
79/202610.07.2026 |WE(C)- L.D.PANDA GENERAL Order Dtd. 2026-07-09
07 20456/2026 [©* P+ :
WP (C) - L WRIT
80/202610.07.2026 | Jc )7 Ia.K.5AA GENERAL Order Dtd. 5000-01-01 R
82/202610.07.2026 | CONTC~ S.P.SAHOO GENERAL Order Dtd. 2026-07-10
07 3531/2026 [°°F: :
WA-
84/20261(10.07.2026 617/2025 R.K.MAHABHOI GENERAL Order Dtd. 5000-01-01
WRIT
WP (C) - L BRANCH
85/2026(10.07.2026 oo ), |P.BEHERA GENERAL Order Dtd. 5000-01-01 DTVISIC
BENCH-2)
86/2026(10.07.2026 |"E(C)- A.SUNDARAY GENERAL Order Dtd. 2026-07-10
07 20581/2026 :
WRIT
WP (C) - o BRANCH
87/20261(10.07.2026 20577/2026 A.SUNDARAY GENERAL Order Dtd. 2026-07-10 (DIVISIC
BENCH-2)
CRLMC- CRIMINATI
88/2026(10.07.2026 |5 cc > ., [B.BEHERA GENERAL Order Dtd. 2023-01-13 .
Order Dtd. 5000-01-
ABLAPL- 0lJudgement Dtd. 5000-01-
91/202610.07.2026 2209/2026 M.D.BISWAL GENERAL 01, Petition,Annexure,Entire
Order,
ABLAPL-
92/2026(10.07.2026 |50 oo o [M.D.BISWAL GENERAL Order Dtd. 5000-01-01
WP (C) - o WRIT
93/2026(10.07.2026 |1 )7 |B.K.SWAIN GENERAL Order Dtd. 9999-12-31 o NCH T
94/2026|10.07.2026 |"E{C)~ B.K.SWAIN GENERAL Order Dtd. 2026-07-09
07 19175/2026 2 &+ :
95/2026|10.07.2026 ")~ B.K.SWAIN GENERAL Order Dtd. 9999-12-31
07 19256/2026 -5 :
97/2026|10.07.2026 W)~ B.K.SWAIN GENERAL Order Dtd. 9999-12-31
07 19252/2026 P K- :
98/2026|10.07.2026 |CRLMP- \SARBESWAR GENERAL Order Dtd. 2026-07-09




1731/2026  |SAHOO

WA- WRIT
00/2026(10.07.2026 |30- . N.C.SINHA GENERAL Order Dtd. 5000-01-01 S eEAL

WA- WRIT
01/2026[10.07.2026 |32° . |N.C.SINHA GENERAL Order Dtd. 5000-01-01 eEAL

WP (C) - o WRIT
02/2026(10.07.2026 | 1o C)7 B K.SWATN GENERAL Order Dtd. 9999-12-31 o NeH

WP (C) - WRIT
03/2026[10.07.2026 |52 %" p.K.JENA GENERAL Order Dtd. 2026-07-10 o e -
04/202610.07.2026 | CONTC~ B.K.SWAIN GENERAL Order Dtd. 2026-07-10

07 3141/2026 [P-E- :

WP (C) - o WRIT
05/2026(10.07.2026 |J0 197 |s.sany GENERAL Order Dtd. 5000-01-01 o NCH
07/2026|10.07.2026 |CONTC~ B.K.SWAIN GENERAL Order Dtd. 2026-07-07

07 3483/2026 [P-E- :

WP (C) - BINDU SAGAR _ _ WRIT
08/2026(10.07.2026 |5 )7 B GENERAL Order Dtd. 2026-07-09 o eHt

CRLREV-
10/20261(10.07.2026 325/2026 R.K.BARIK GENERAL Order Dtd. 2026-07-27
11/2026|10.07.2026 |SRLREV™ g1y RAM BEHERA |GENERAL Order Dtd. 2026-07-10

459/2026

WRIT
WP (C) - o BRANCH
12/2026(10.07.2026 |['c 7 |B.K.SWAIN GENERAL Order Dtd. 9999-12-31 s
BENCH-1)
13/202610.07.2026 |CONTC~ BIKRAM BEHERA |GENERAL Order Dtd. 2026-07-10
07 3600/2026 :

WP (C) - o WRIT
14/2026(10.07.2026 (o /)" M.D.BISWAL GENERAL Order Dtd. 5000-01-01 o eH
16/2026|10.07.2026 | CONTC~ BIKRAM BEHERA |GENERAL Order Dtd. 2026-07-10

07 3538/2026 :
18/2026|10.07.2026 |WELC)~ B.K.SWAIN GENERAL Order Dtd. 9999-12-31
07 19248/2026 [P K- :
20/2026/10.07.2026  |CONTC- BIKRAM BEHERA |GENERAL Order Dtd. 2026-07-10
07 3596/2026 :

We (C) - o WRIT
21/2026[10.07.2026 101507 |B.K.SWAIN GENERAL Order Dtd. 9999-12-31 o NCH ¢
23/2026/10.07.2026  |CONTC™ BIKRAM BEHERA |GENERAL Order Dtd. 2026-07-10

07 3537/2026 :

CONTC-
25/2026110.07.2026 BIKRAM BEHERA |GENERAL Order Dtd. 2026-07-10 CONTEMPT

3530/2026

WP (C) - o WRIT
27/2026(10.07.2026 101517 |B.K.SWAIN GENERAL Order Dtd. 9999-12-31 o e«




ABLAPL-

29/2026110.07.2026 7925/2026 D.SAMAL GENERAL Order Dtd. 9999-12-31 BAIL-2

ABLAPL- SUBHANKAR
30/2026(10.07.2026  [,7-0 [PV RRR GENERAL Order Dtd. 2026-07-09
31/2026|10.07.2026 |NE(C)- L.P.SAHOO GENERAL Order Dtd. 2011-10-17

07 9222/2010 |°°F- :

ABLAPL- SRIKANT KUMAR
32/2026(10.07.2026  [co 20 o PR GENERAL Order Dtd. 2026-07-09

ABLAPL- SRIKANT KUMAR
33/2026[10.07.2026 [0 500 o PR GENERAL Order Dtd. 2026-07-09
34/2026/10.07.2026 |"E(C)- B.K.SWAIN GENERAL Order Dtd. 2026-07-09

07 20580/2026 [0 K- :

WP (C) - L WRIT
35/2026(10.07.2026 o107 |B.K. SWAIN GENERAL Order Dtd. 9999-12-31 o CH ¢
37/2026(10.07.2026 |CONTCT D.MALLICK GENERAL Order Dtd. 5000-01-01

07 1688/2026 |°- :

WP (C) - o WRIT
39/2026(10.07.2026 |5/ 1007 |p.K.DAS GENERAL Order Dtd. 2026-01-22 o CH
40/202610.07.2026 |CNEC A.SUNDARAY GENERAL Order Dtd. 5000-01-01

07 310/2026 [P :
41/2026|10.07.2026 |G~ J.P.KAR GENERAL Order Dtd. 2026-07-10
07 198472026 |7-F- :

ABLAPL- SRIKANT KUMAR
42/2026[10.07.2026  [poAT o IPREE GENERAL Order Dtd. 2026-07-09
43/2026/10.07.2026 |CONTC~ J.P.KAR GENERAL Order Dtd. 2026-07-10

07 3925/2026 |9°F" :
44/2026|10.07.2026 |CCBAPL- B. N. SAHU GENERAL Order Dtd. 2026-07-10
07 2350/2026 [0 M- :
45/202610.07.2026 | CONTC~ J.P.KAR GENERAL Order Dtd. 2026-07-10
U7 392472026 [I°F- :
47/202610.07.2026 |CONTC~ R.SAMAL GENERAL Order Dtd. 2026-07-08
07 3617/2026 % :

We (C) - o WRIT
48/2026(10.07.2026 |10 D)7 R.K.BARTK GENERAL Order Dtd. 5000-01-01 R

CRLLP-
51/2026110.07.2026 K.DAS GENERAL Order Dtd. 5000-01-01 BAIL-1

139/2009




CRLMC-

52/202610.07.2026 |0 o |B.DAS GENERAL Order Dtd. 2026-07-08
o MISC.
53/2026110.07.2026 P.K.PATTANAYAK GENERAL Order Dtd. 2015-08-28 APPEAL
434/2013
SEC.
54/2026|10.07.2026 |"E(C)- S.K.SAHU GENERAL Order Dtd. 2026-07-08
07 20057/2026 [° K- :
. MISC.
55/2026110.07.2026 P.K.PATTANAYAK GENERAL Order Dtd. 2015-08-28 APPEAL
434/2013
SEC.
ABLAPL- BIBHUTI RANJAN
68/2026(10.07.2026 (¢ ot [aot GENERAL Order Dtd. 2026-07-08
86/2026|10.07.2026 |G~ J LENKA GENERAL Order Dtd. 2025-09-10
07 17769/2024 :
87/2026|10.07.2026 |CUAPL- D K BISOI GENERAL Judgement Dtd. 2026-02-25
Ul 11494/2025 El .
88/2026|10.07.2026 [“ATA- N SAHOO GENERAL Order Dtd. 2026-07-01
07 202/2025 :
ABLAPL-
90/202610.07.2026  |Torys o0 M NANDY GENERAL Order Dtd. 2016-12-05
WA-
96/2026(10.07.2026 |5 oo oo, |[L.D.PANDA GENERAL Order Dtd. 2026-07-06
97/2026|10.07.2026  |SRLMC- P.K.MISHRA GENERAL Order Dtd. 2026-07-10
. . 2151/2026 . . raer .
99/2026|10.07.2026 | coeMC- P.DASH GENERAL Order Dtd. 2026-06-24
0T 1655/2026 |° :
WRIT
WP (C) - o BRANCH
00/20261(10.07.2026 16324/2018 P.K.LENKA GENERAL Order Dtd. 2024-01-11 (DIVISIC
BENCH-2)
CRLMP— Order Dtd. 2026-02-
01/2026|10.07.2026 B.NAYAK GENERAL 03Judgement Dtd. 2026-02-
1635/2025 =Ine
03, Petition, Annexure,
CRLMP— Order Dtd. 2026-02-
02/2026|10.07.2026 P .NAYAK GENERAL 03Judgement Dtd. 2026-02-
1635/2025 2Ine
03,Petition, Annexure,
— Order Dtd. 5000-01-
03/2026|10.07.2026 B.NAYAK GENERAL 01Judgement Dtd. 5000-01-
543/2018 =Ine
01, Petition, Annexure,
CRLMP— Order Dtd. 2018-11-
04/2026(10.07.2026 B.NAYAK GENERAL 29Petition, Annexure, Entire
543/2018
Order,
05/202610.07.2026 |1 N.R.BEHERA GENERAL Order Dtd. 2026-06-24
07 863/2026 ‘R :
07/202610.07.2026 |CONTC~ P .NAYAK GENERAL Order Dtd. 2026-08-13
07 7141/2024 |© :
09/2026|10.07.2026 W)~ S .MOHANTY GENERAL PetitionAnnexure
5278/2026 '
CMP-
11/202610.07.2026 B.K.DAS GENERAL Order Dtd. 2025-05-08

532/2025




CRLMP- Order Dtd. 2023-10- WRIT
14/2026|10.07.2026 787/2022 B.NAYAK GENERAL 18Petition, Annexure, BRANCH-§

CRLMP- Order Dtd. 2023-10- WRIT
15/2026|10.07.2026 787/2022 B.NAYAK GENERAL 18Petition, Annexure, BRANCH-§

CRLREV-
17/20261(10.07.2026 980/2010 K.NATH GENERAL Order Dtd. 2015-12-02
19/2026|10.07.2026  PBLAPL™ h suarn GENERAL Order Dtd. 2025-01-08 BATL-2

197/2025

WRIT
WP (C) - o BRANCH
20/2026(10.07.2026 |, 517 |S.MISHRA GENERAL Order Dtd. 2026-07-06 s
BENCH-1)
22/2026|10.07.2026 |CREMEP- P .BEHERA GENERAL Order Dtd. 2026-07-10
07 829/2026 |°° :

CRLA- CRIMINATI
24/2026(10.07.2026 ;2% | |R.B.MISHRA GENERAL Order Dtd. 2022-10-31 S emar

WP (C) - L WRIT
26/2026(10.07.2026 |, '1)7 . |B.N.SARANGI  |GENERAL Order Dtd. 2023-12-21 N NCH

WP (C) - PARTHA SARATHT _ _ WRIT
27/2026(10.07.2026 |0 <17 P GENERAL Order Dtd. 2026-07-10 o CH s

WP (C) - ., WRIT
28/2026110.07.2026 20050/2012 P.K.BARIK GENERAL Entire Order BRANCH-2

WP (C) - PARTHA SARATHT B _ WRIT
29/2026(10.07.2026 | im0 GENERAL Order Dtd. 2026-07-10 N NCH
30/2026/10.07.2026 |[F2O° R.K.DEHURY GENERAL Order Dtd. 2025-10-29

Dl 177/2025 R € :
31/202610.07.2026  |CONTC- H.GENA GENERAL Order Dtd. 2026-07-10 CONTEMPT
07 5997/2023 |- :

CRLREV-
32/2026(10.07.2026  [S 000 lpLK.DASH GENERAL Order Dtd. 2026-08-10
35/2026|10.07.2026 |NELC)- S.K.SAHU GENERAL Order Dtd. 2026-07-07

07 19721/2026 ° K- :

WP (C) - WRIT
37/20261(10.07.2026 16443/2024 A.K.BARIK GENERAL Annexure BRANCH- ¢
38/2026/10.07.2026 |CRLMP- S.K.SAHU GENERAL Order Dtd. 2026-05-19

07 452/2026 0K :

WP (C) - o WRIT
39/2026(10.07.2026 |) /1" IM.BEHERA GENERAL Order Dtd. 2026-06-23 o CH
40/2026|10.07.2026 |WELC) - P.K.DASH GENERAL Order Dtd. 2026-07-10

20326/2026
41/2026|10.07.2026 |ABLAPL-  |G.D.MALLICK |GENERAL Order Dtd. 2026-07-09




| 5972/2026 | | | |

CRLMP-

42/2026|10.07.2026 465/2026

GENERAL Order Dtd. 2026-07-09

‘S.K.SAHU

N I C (Software Team)



